W.P.(C) No. 295/2012

ITEM NO.8 COURT NO.8 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(Civil) No. 295/2012
S.RAJASEEKARAN Petitioner(s)
VERSUS
UNION OF INDIA AND ORS. Respondent(s)

[ HEARD BY : HON. J.B. PARDIWALA AND HON. K.V. VISWANATHAN,

JJ. ].... [ MR. GAURAV AGRAWAL, SENIOR ADVOCATE IS AMICUS

CURIAE ]..... [ONLY IA NO. 43387/25 AND IA NO. 119142/25 ARE LISTED
UNDER THIS ITEM]

IA No. 43387/2025 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 119142/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION

Date : 17-11-2025 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE J.B. PARDIWALA
HON'BLE MR. JUSTICE K.V. VISWANATHAN

For Petitioner(s) :Mr. Krishna Kumar, AOR
Mr. Vinodh Kanna B, Adv.

For Respondent(s) : Mr. Vikramjit Bannerjee, A.S.G.
Mr. Raj Bahadur Yadav, AOR
Mrs. Madhulika Upadhyay Aor, Adv.
Mr. Sharath Nambiar, Adv.
Mr. Sabrish Subramanium, Adv.
Mr. Debojit Borkakati, Adv.
Ms. Tusharika Sharma, Adv.

Mr. Vikramjit Banerjee, A.S.G.
Mr. Sharath Nambiar, Adv.
Mr. B.k.satija, Adv.
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Prerna Singh, Adv.
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Aman Dev Sharma, Adv.
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Sanjay Kumar, Adv.
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UPON hearing the counsel the Court made the following

ORDER

List IA No. 43387/25, I.A NO. 119142/25, I.A. No. 288063/2025

and I.A. No. 288062/2025 on 20.11.2025 on top of the Board.

(CHANDRESH)
ASTT. REGISTRAR-cum-PS

(POOJA SHARMA)
COURT MASTER (NSH)
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